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GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

(Judicial Administration Section) Civil Secretariat 
(Srinagar/ Jammu) 

Notification 
Sri nagar, the 15th of May, 2019 

SRO 314 .• In exercise of the powers conferred by sub-
section (1) of section 492 of the Code of Criminal Procedure, 
Samvat, 1989, the Government hereby extends the term of 
appointment of following Public Prosecutors I Additional Public 
Prosecutors till 30th April, 2019 from the date their last term 
e · d xp1re . . 

S.No. Name Public Prosecutor 
(5/Shrl) 

I. Sved Maabool Public Prosecutor Srinaqar 
2. Mohammad Sultan Sheikh Additional Public Prosecutor, Srinagar 
3. Mohammad Amln Tibatbaqal 1st Additional Public Prosecutor Sri nagar 

4. Mujeeb Andrabi 2"13 Additional Public Prosecutor, 
Srinaqar 

s. Ms. Bllquees -,ro 
J Additional Public Prosecutor, 
Srinaaar 

6. Ms. Shabeena Naveed 4111 Additronal Public Prosecutor Snnaaar 
7. Jahan Ara Addtttonal Public Prosecutor (TADA 

/ POTA). Srlnaaar 
8. Allaz Ahmad Aljaz Publrc Prosecutor. Putwama 
9. Junard Bhat Additional Public Prosecutor. Pulwama 
10, Abdul Mateed Rather Public Prosecutor , Baramulla 
11. Basharat Khalia Bhat Addttlonat Public Prosecutor Baramulla 
12. Saajid Naseer l ~t Add it tonal Pu/Jiic Prosecutor, 

Baramulla 
13. Naseem ul Ganl Bhat Additional Public Prosecutor Sooore 
14. Mohammad Ralab Bhat Public Prosecutor, Budaam 
IS. Ahrar Ahmad Dar Additional Public Prosecutor Handwara 
16. Mohammad Amln Padder Public Prosecutor, Kulaam 
17. Tanveer Ahmad Public Prosecutor. Ganderbal 
18. Showkat Ahmad Dar Public Prosecutor, Anantnag 
19. Sved Suhall Haaanl Addltronat Public Prosecutor. Anantnaa 
20. Rals Ahmad Wani Public Prosecutor, Shooian 
21. Neema Stanzfn Public Prosecutor. Leh 
22. Manzoor Ahmad Khan Public Prosecutor. Karall 
23. Rakesh Badhval Public Prosecutor Jammu 
24. Abdul Hafeez Additional Public Prosecutor Jammu 
25. Atav Sinah Manhas 1s1 Additional Public Prosecutor Jammu 
26. K. A. Qazl 2"" Additional Public Prosecutor . 

Jammu 



21. Mirza t-1ukhtar Ahmad Public Prosecutor, Rajourl 
2M. lshfaq Ahmad Lone Additional Pllblic Prosecutor, Rajourl 
29 Mukht.ar Ahmad Sheikh Public Prosecutor, Poonch 
30. Navneet Guota Public Prosecutor, Udhamour 
31. Aushotosh Gupta Additional Pllblic Prosecutor, Udhampur 
JZ Balblr Sinal'! Balr Public Prosecutor, Ramban 
33, Adll Ranarez Additional Pllbllc Prosecutor, Dod a 
3-t. Ms. Manlu Sharma Public Prosecutor. 8hadetv~ah 
35. Bharat Shushan Sharma Publrc Prosecutor Kathua 
36. Devlnder Kumar Additional Pllbllc Prosecutor, Kathua 
37, R. K. Goswami Public Prosecutor, Kfshtwar 
38. Bhuplnder Smgh Charak Public Prosecutor, Samba 

By order of the Government of Jammu and Kashmir. 
Sd/-

(Achal Sethi) 

NO: LD(A) 2009/52-11 
Copy to the:-

1. Ld. Advocate General, J&K, Srinagar. 

Secretary to Government 
Dated: 15 -05-2019. 

2.. Director General of Pollee, J&K, Snnagar. 
3. Concerned Principal District and Sessrons Judge. 
4. Concerned Additional District and Sessions Judge. 
5. Concerned Deputy Commlssioner. 
6. Director Utigation, Jammu/Kashmir. 
7. Concerned Sr. Superintendent of Police. 
8. General Manager, Government Press, Srinagar for publication in an 

extra ordinary issue of the GoiJemment Gazette. 
9. Private Secretary to Secretary to Government, Department of L, J&PA 

for Information of the Secretary. 
10. Concerned Public Prosecutor/ Additional Public Prosecutor. 
11 . Incharge Webs1te, Department of L, J&PA. 
12. SRO section, Department of LJ&PA (w. 7. s. c). 
13. Concerned file. 

(Ashisll Gupta) 
Deputy Legal Remembrancer 


